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“opy | orwarded for information and necessary actionto
‘The District & Gegsions Judge (HQ), Tis Hazari Courts, Delhi.
The District & Sessions Judge, Bast District, Kakardooma Courts, Delhi.

The District & Gegsions Judge, North-West District, Rohini Courts, Delhi.
The District & Sessions Judge, New Delhi District, Patiala Flouse Courts, New Delhi.
The District & Gessions Judge, gouth District, gaket Courts, New Delhi.

The District & Gegsions Judge, South-West District, Dwarka Courts, New Delhi.

The District & Sessions Tudge, West District, Tis Hazari Courts, Delhi.

The District & Sessions Judge, North District, Rohini Courts, Delhi.

The District & Sessions Judge, North-East, Karkardooma Courts, Delhi.

The District & Sessions Judge, South-East, Saket Courts, New Delhi.

The District & Gessions Judge, Shahdara District, Karkardooma Courts, Delhi.

The Secretary (Law, Justice & L.A.), Govt. of NCT of Delhi, Delhi Secretariat, 1.P. Estate
New Delhi. ' '
The officers concerned through their respective District & Sessions Judge.

I'he concerned Pay & Accounts Officer through respective District & Sessions Judge:

personal file of the officers. w
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(0.F. NARANG)
Joint Registrar (Gazette)



